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Title: Papers laid on the Table of the House by Ministers/members.

 

 

MADAM SPEAKER: Now, Papers to be laid on the Table.

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI JITENDRA SINGH): On behalf of my colleague Shri A.K. Antony, I beg to lay on the Table a
copy each of the following papers (Hindi and English versions):-

 

(1)            Detailed Demands for Grants of the Ministry of Defence for the year 2013-2014.

(Placed in Library. See No. LT 8682/15/13)
 

(2)            Defence Services Estimates for the year 2013-2014.

 

(Placed in Library. See No. LT 8683/15/13)

 

...(Interruptions)

 

 

 

 

 
 

कृिष मंतालय म रा य मंती तथा खा  पसं करण उ ोग मंतालय म रा य मंती (डॉ. चरण दास महंत): शी शरद पवार क  ओर से, म िन निलिखत पत सभा
पटल पर रखता हं -

(1) िन निलिखत पत  क  एक-एक पित (िहंदी तथा अंगेजी सं करण) -

(एक) वष 2013-2014 के िलए कृिष मंतालय के अनुदान  क  िव ततृ मांग

(Placed in Library. See No. LT 8684/15/13)

 

(दो) वष 2013-2014 के िलए कृिष और सहका रता िवभाग, कृिष मंतालय का

प रणामी बजट

(Placed in Library. See No. LT 8685/15/13)

 

(तीन) वष 2013-2014 के िलए पशुपालन, डेयरी और माि यक  िवभाग, कृिष

मंतालय का प रणामी बजट

(Placed in Library. See No. LT 8686/15/13)

 

(2) भारतीय कृिष अनुसंधान प रषद, नई िद ली के वष 2012-2013 के वािषक पितवेदन क

एक पित (िहंदी तथा अंगेजी सं करण)



(Placed in Library. See No. LT 8687/15/13)

 

(3) (एक) भारतीय कृिष अनुसंधान प रषद, नई िद ली के वष 2011-2012 के वािषक

लेखाओ ंक  एक पित (िहंदी तथा अंगेजी सं करण) तथा उन पर लेखापरी ा पितवेदन

(दो) भारतीय कृिष अनुसंधान प रषद, नई िद ली के वष 2011-2012 के कायकरण

क  सरकार ारा समी ा क  एक पित (िहंदी तथा अंगेजी सं करण)

(4) उपयु  (3) म उि लिखत पत  को सभा पटल पर रखने म हए िवल ब के कारण

दशाने वाला िववरण (िहंदी तथा अंगेजी सं करण)

(Placed in Library. See No. LT 8687A/15/13)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI P. BALRAM NAIK): On
behalf of my colleague Kumari Selja, I beg to lay on the Table a copy each of the following papers (Hindi and English
versions):-

 

(1)            Detailed Demands for Grants of the Ministry of Social Justice and Empowerment for the year 2013-2014.

(Placed in Library. See No. LT 8688/15/13)

 

(2)            Outcome Budget of the Ministry of Social Justice and Empowerment for the year 2013-2014.

(Placed in Library. See No. LT 8689/15/13)

 

...(Interruptions)

 

 

THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT): I beg to lay on the Table a copy each of the  following
papers (Hindi and English versions):-

(1)            Detailed Demands for Grants of the Ministry of Water Resources for the year 2013-2014.

(Placed in Library. See No. LT 8690/15/13)

 

(2)            Outcome Budget of the Ministry of Water Resources for the year 2013-2014.

(Placed in Library. See No. LT 8691/15/13)

 

...(Interruptions)

 

 

 

 

 



THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI): I beg to lay on the Table  a copy each of the following
papers (Hindi and English versions):-

 

(1)            Detailed Demands for Grants of the Ministry of Culture for the year 2013-2014.

(Placed in Library. See No. LT 8692/15/13)

 

 

(2)            Outcome Budget of the Ministry of Culture for the year 2013-2014.

(Placed in Library. See No. LT 8693/15/13)

 

...(Interruptions)

 

 

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V.
THOMAS): I beg to lay on the Table a copy each of the following papers (Hindi and English versions):-

 

(1)  Detailed Demands for Grants of the Ministry of Consumer Affairs, Food and Public Distribution for the year 2013-
2014.

(Placed in Library. See No. LT 8694/15/13)

 

 

(2)  Outcome Budget of the Department of Food and Public Distribution, Ministry of Consumer Affairs, Food and Public
Distribution, for the year 2013-2014.

(Placed in Library. See No. LT 8695/15/13)

 

 

(3)            Outcome Budget of the Department of Consumer Affairs, Ministry of Consumer Affairs, Food and Public
Distribution, for the year 2013-2014.

(Placed in Library. See No. LT 8696/15/13)

 

...(Interruptions)

 

 

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND BROADCASTING (SHRI MANISH TEWARI): I beg to
lay on the Table:-

(1)            A copy each of the following papers (Hindi and English versions):-

 

(i)              Detailed Demands for Grants of the Ministry of Information and Broadcasting for the year 2013-2014.

(Placed in Library. See No. LT 8697/15/13)

 

(ii)            Outcome Budget of the Ministry of Information and Broadcasting for the year 2013-2014.

(Placed in Library. See No. LT 8698/15/13)



 

(2)            (i) A copy of the Annual Report (Hindi and English versions) of the Press Council of India, New Delhi, for the year
2011-2012, alongwith Audited Accounts.

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Press Council of
India, New Delhi, for the year 2011-2012.

 

(3)         Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library. See No. LT 8699/15/13)

 

...(Interruptions)

 

 
 
 

कृिष मंतालय म रा य मंती तथा खा  पसं करण उ ोग मंतालय म रा य मंती (डॉ. चरण दास महंत):

शी ता रक अनवर क  ओर से, म िन निलिखत पत सभा पटल पर रखता हं -

(1)आव यक व तु अिधिनयम, 1995 क  धारा 3 के अंतगत जारी िन निलिखत अिधसचूनाओ ंक  एक−एक पित (िह दी तथा अंगेजी सं करण)
−

 

(एक)का.आ.380 (अ) जो 15 फरवरी, 2013 के भारत के राजपत म पकािशत हआ था तथा िजसके ारा भारत म आयात िकए जाने वाले पोटेिशयम, मै नेिशयम स फेट का
इस अिधसचूना के पकाशन क  तारीख से दो वष क  अविध तक के िलए उसम उि लिखत िविनदश  का िनयतन िकया गया

(दो)का.आ.381 (अ) जो 15 फरवरी, 2013 के भारत के राजपत म पकािशत हआ था तथा िजसके ारा भारत म आयात िकए जाने वाले
कोलेमानाइट का इस अिधसचूना के पकाशन क  तारीख से दो वष क  अविध तक के िलए उसम उि लिखत िविनदश  का िनयतन िकया
गया

 

(तीन)का.आ.382 (अ) जो 15 फरवरी, 2013 के भारत के राजपत म पकािशत हआ था तथा िजसके ारा 8 पितशत स फर यु  औपबंिधक
फिटलाइजर यू रया अमोिनयम फा फेट के भारत म िविनमाण िकए जाने हेतु इस अिधसचूना के पकाशन क  तारीख से दो वष क  अविध
तक उसम उि लिखत िविनदश  को अिधसिूचत िकया गया है

(चार)का.आ.383 (अ) जो 15 फरवरी, 2013 के भारत के राजपत म पकािशत हआ था तथा िजसके ारा भारत म आयात िकए जाने वाले
कैि शयम साइनामाइड का इस अिधसचूना के पकाशन क  तारीख से दो वष क  अविध तक के िलए उसम उि लिखत िविनदश  का
िनयतन िकया गया है

(Placed in Library. See No.LT 8700/15/13 )

 

(2)पादप िक म संर ण और कृषक अिधकार अिधिनयम, 2001 क  धारा 97 के अंतगत िन निलिखत अिधसचूनाओ ंक  एक−एक पित (िह दी
तथा अंगेजी सं करण)−

(एक) पादप िक म संर ण और कृषक अिधकार (संशोधन) िनयम, 2013 जो 21 फरवरी, 2013 के भारत के राजपत म अिधसचूना सं या सा.का.ि◌न.115(अ)म
पकािशत हए थे

(दो) पादप िक म संर ण और कृषक अिधकार (संशोधन) िनयम, 2013 जो 21 फरवरी, 2013 के भारत के राजपत म अिधसचूना सं या
सा.का.ि◌न.116(अ)म पकािशत हए थे

(Placed in Library. See No.LT8701/15/13)

 

(3)वष 2013−2014 के िलए कृिष अनुसंधान और िश ा िवभाग, कृिष मंतालय के प रणामी बजट क  एक पित (िह दी तथा अंगेजी
सं करण)



(Placed in Library. See No.LT8701/15/13)

 

 


